Branch - ACU-VICBI/New Delhi

Uls : 109 IPC and U/s 13 (2)
r'w 13 (1) (e) P.C. Act

CBI Vs K Dhanalakshami

06.10.2020
(12.40 p.m)

It is pointed out by Steno that in the order sheet dated
06.10.2020 some Superfluous words were added in the 2% line from

top in the order sheet. Same are scored out and initialled by me




CC No. : 05/2017

RC No. : DAI-2016A-0041

U/Sec. 120B IPC r/w s
Sec. 8 of PC Act, 1988

CBl V. Neeraj Saluja & Ors.

06.10.2020




Branch
Uls
riw 13 (1) (e) P.C.

cBI K. Dhanalakshami

06.10.2020




Put up on 20.10.2020.

Signed copy of this order is being sent ‘mrmh whats
to Ahlmad of this Court with direction to send the same to wmﬁmaﬂ
official of District Court, RADC for uplbﬂdirig on official web site d‘é

Delhi District Court. _ e
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